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the counsel the Court made the following
ORDER

wailaedy L€Arned counsel for the petitioner submits that he has filed

SONIA BH,

Date: 20. 5.11

meadfidavit of valuation.

(SONIA BHASIN)

SENIOR PERSONAL ASSISTANT

office to check and proceed further.

(TAPAN KUMAR CHAKRABORTY)
BRANCH OFFICER



		2018-05-11T10:19:12+0530
	SONIA BHASIN




